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IN THE CENTRAL ADMIMNISTRATIVE TRIBITIAL,JAIFTUR BEINCH,JAIFUR.
* * * *
Date of Trder: 05.12.97
CP &7/96 with MA 53094 in OA 122,91
Surendra Fumar s 'c Shri Ralnmlal o= Smt. Tashoda Devi, H.JM2.423, Jwala Prasad
Nagar, UIT Colony, Seckor-I, Madar, Ajmef. :
... Petitioner
Versus
D.R.3harma, Divizicnal R.éilway Manager, Western Railway, Jaipur.
.+« Respondent
CORAM:
HON'BRLE MR.SOPAL FRISHIA, VICE ~CHATRMAN
HOM'PLE MR.OD.F.SHARMA, ALMIMNISTRATIVE MEMEER

For the Petiticners .+« Mr.K.Ramal 3ingh
For the Respondent ee
O-R-D-E-R

PER - HOM'!PLE - MR . 30PAL  KRICHMA , - VICE - CHATRMAR

Petiticner, Surendra Fumar, has filed this Zontempt Pebition n,’s 17 of the
Administrative Trikunals Act, 1925, stating therein that the reép-:-nient, v not
complying with the dQirecticzna of the Trikbunal in OA 182,91, decided on 7.10.%d,
has committed contempt of court. '

2. We have heard the learned counsel fv the petiticner and have carefully gc-né

throngh the records <f the case.

2. The ~ontentizn of the petitioner is that he wcame to know abouat the non-
implementation of the directicnse of the Tribunal ~n 5.5.95, therefore, he occould
not aprroach this Triktunal earlier. The petiticner was applicant in the
aforesaid 0OA, which was decided on 7.10.%1, - He should have filed the Contempt
Petition within the time prescriked by Zecticn 20 of the Contempt of Courts Act.
Applicant Har Govind, who had alss filed the aforesaid OA alongwith the present
retiticner, had sought the implementation «f the Jdiresticns ccntained in the
aforesaid decisizn Jdated 7.10.5d1 and the henefite weré extended to him in terms
cf the directiocns of this Tribunal. The rpetiticner having failed to seek
implementation within the time prescrilked by fecticn 20 of the Contempk of Courts
Act, now cannot file the present Contemph petiticon for the aforesaid purpose
sinze this Contempt Petiticon is karred by limitakticon., MA 530 %5, for condonaticn
~f delay in filing the cCeontempt Petikion, is not maintainakle on meritz. The

Contempt Petition and the Misc. Applicaticn bLoth are, therefire, dismissed.
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